
Name of the Corporate debtor: M/s Process Construction and Technical Services Private Limited. 

Date of commencement of CIRP: 01.05.2023

List of creditors as on: 12.07.2023
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1 IDBI Bank Limited Available 15-05-2023 7,25,01,956.95             7,25,01,956.95                     Secured Financial Creditor 7,25,01,956.95      7,25,01,956.95                     No 20.85% -                               -                                -                                     -                             

2 South Indian Bank Limited Available 15-05-2023 27,52,69,165.96 27,52,69,165.96          Secured Financial Creditor 27,52,69,165.96    27,52,69,165.96                  No 79.15% -                               -                                -                                     -                             

-                             

Total 34,77,71,122.91     34,77,71,122.91               100.00% -                               -                               -                                    -                             
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Annexure 3

Secured financial creditors other than belonging to any class of creditors

Name of Creditor Identification No.
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